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RiverSubarnarekha”. ' S ‘

- AND

| | : ‘
' Member Secretary, Jharkhahd Pollution Control Board & Ors.
s e ..Respondents
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EASTERN zome B‘E&sm KOLKATA
IN THE MATTER OF:

M A No 39/2024/EZ

D

:?in 3

Original Applicat-ion No. 144/2023/EZ

News Item published in Avenue‘MaiIDated 7th Febréfuary22023

titled“Jamshedpur:  Industrial Wastes addingto  Pollution
RiverSubarnarekha”. | -

level in
AND
Member Secretary, Jharkhahd Pollution Control Board & Ors.
....Réespondents
-

COUNTER AFFIDAVIT FILED BY ADDIT|ONAL MUNICIPAL COMMISSION‘R

33
ADITYAPUR NAGAR NIGAM ADITYAPUR JHARKHAND (i.e. RESPONDENT Ng ) %
6 HEREIN). | e : .?;", 2
rw RS AR N

3
|, Ravi Prakash, son of Blrendra Prasad Slngh aged about 44 years, by Relrgror\% :

Hinduism, by Occupatlon SerV|ce under Adltyapur Nagar Nigamin - the offlce of
Additional Municipal Comm|55|oner Adrtyapur Nagar Nigam, Jharkhand havmg

its office at Adltyapur, PS Adltyapur, District — Sera|kela:7_Khars;hwan,

Jharkhand,do hereby soIemnly' affirm'_fand;state as follows:

1. That, I am the Addltlonal Mumupal Commissioner, Adltyapur Nagar

Nigam, Adltyapur Jharkhand (Respondent No. 6 herein) and that | am

<aware of the facts and records |n the instant case and have gone through

'/ jﬁ&/ﬁ/ 4 %‘gﬁ{\ﬂumcnpai (iommissione .
. Mo

) Adﬂ apu
g o31% apal Corporation AT
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2. That, 1 am a law-abiding Citizen of India and very much respect t@e> "& —
». " c S
Constitution and Judicial System of India. o € s %
| “ - nE s. O
: : \f',,"’
3. That in pursuance and in compliance to the order dated 25.07.2025

passed by this Hon'ble Tribunal.in the instant Original Application, the

(

Report is being filed by Additional Municipal Commissioner, Adityapur

NagaH}Iigam,Adityapur, Jharkhand,Respondent No. 6 herein.

4. That this Réport in the form of Affidavit is being filed for bringing
necessary facts and statements on record for just and proper

adjudication of this case.

5. That the answering respondent state and submit that the Additional
Muniéipal Commiisoner vide its Iétter no. 2769 dated 29.07.2025 has

_ Sought S Y
Wﬂggﬁod for the compliance report as per this Hon’ble Tribunals’ order

dated 25.07.2025, from the Projectil\/lanager, JUIDCO.

A photocopy of the said letter dated 29.07.2025 is annexed herewith and

marked as Annexure -A.

6. That fhe Adityapur Municipal Corpbration, Jharkhand vide letter no. 2769
dated 29.07.2025 ask to provide Complaince Report and time for
completion to JUIDCO project rhanage(, where in JUIDCO Project
Manager provided compliancé & Complefion report vide letter no.

CQ/Adityapur Sewerage Scheme/Execution/(Kolhan)/3285/2022/'

v A ( { b S / g ’ ()IJ‘\\)(\\G\\): Ot?)\\"
3 M \:\ea\c'o
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askedE; to submit the compliance report through letter no. 39\9
°

L]

c

o

()

Accordingly, the agency has submitted its reply vide letter no. 1125.

'
A phoétiocopy of the.‘said letter datea 19.08.2025 is annexed herewith an
ma‘rkéa as Annexure - B. ‘ -

7. That és per- the report of JUIDCEO vide Iétter no. JUIDCO/Adityapur
Sewefage Scheme./Execution/(‘KoIhan)/3285/2022/3935, dated
19.08.2'2025 the compliance report‘is 84% work has been done and the
rest Wbrk would be completed by August 2026.

8. That the answering respondent herein has prepared a Physical Progress

Status of the Overall Construction Prggram as per the Timeline

mentioned hereinabove.

A pho}ocopy of the said Physical Progress Status of the Overall

Const'r:uction“Program is annexed herewith and marked as Annexure - C.

9. That, ::this Counter Affidavit is filéd bonafide and in the interest of

justice.lt is therefore prayed that Your Lordships, may kindly be pleased

; arront HH iNce ) . ££i il avii¥
to accept the instant Counter Affidavit.

10.That the answering respondent ;seeks leave to file any further affidavits, if

required, as per direction of the Hon’ble Tribunal.

11.1 state that the statements contained in paragraphs Nos. 1 to 4 are true
to my knowledge, and'the rest is/are my respectful submissions before

this Hon’ble Tribunal.

\S’EP“TI’TZB"

Date.u
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ﬂ&u'; ?”uiLT

l, Ravi3Praka3sh son of Birendra Pr‘asadSih:gh aged ébout 44 years, by Religi og) £
ML /
~ % 0

H'mdulsm by Occupation - Service under Adltyapur Nagar ngam in the office
of Addltlonal Munlupal Commlssmner Adltyapur Nagar ngam Jharkhand

havmg its offlce at Adityapur, P.S. Adlty_apur, Dlstrlct — Seraikela-Kharshwan

Jharkhan’d and is filing this Counter Affida_\/lt

st Smghbhum,
E(a;ovt of Jharkhan

Signed / Put L.T.I.
in my Presence

Advocate

/ Dateu|SEPtﬂB
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e-mail : mcadatvapurl@gmall com
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Jar H, -
Project Manager,
EUIDC '@

vy BEFORE THE NATIONAL GREEN TR]BUNAI EASTERN ZONE BENCH, KOLKA™A TT&
R[0 Mlscellaneous Application No. 39/2024/EZ in Orlg,ma Applu,atlon No. 144/2023/EZ H
Comphance Report SUAES HR B HIe ‘EH !

HERTY, 5 i . .
} wzjzmﬁw @ ey # wE ¥ 5 ADITYAPUR SEWERAGE SCHEME 3T9% gRT &1
f*m“nv"rétWmﬁﬁwmaﬂmmﬂfﬁzomﬁmﬁaaﬁmmmaﬁrﬁ
gl T8 B @ BRY AR S reueucw BH—“ORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKA’ TA qre [ Mlscellaneous Appllcatlon No. 39/2024/EZ in Original
App]ma‘uon No 144/2023/EZ ¥ Public News ?% é@ﬁ gU Gﬁ'c'f f{ Suo Motu Ed TR TS TR
EEIR :

G_d’ﬁ EH'CI A AT SE e BbFORE THE NATIONAL GREEN TRIBUNAL
EAS TE*RN Z ONF BENCH, KOLKATA a1g %0 Mlscellaneous Apphcaﬂon No. 39/2024/EZ in Original
Appllcatlon No 144/2023/EZ ¥ S aﬁrﬁ qy‘? %ﬁ P F’F{?}Tﬁlﬁ( B AT B TS 21 (o=
BEFORE TH[ N/\IIONAL GREEN TRIBUNAL FASTERN ZONE BhNCH KOLKATA ‘rﬂ?{ o
Mlscellaneous Apphcatlon No. 39/2024/EZ in Orlgmal Apphcatlon "No. 144/2023/F 7 aresr 3T %

‘c‘ﬂ%"dﬁ“r——s BT :aj;uwm frar ST 1)

ara: axtaﬁﬁéﬁﬁﬁmm%ﬁswmﬁqﬁmﬁ%@ﬂwwﬁﬁﬁmﬁ
EEEE) EHQ'HT ‘\’jﬁﬁ’ﬂﬁ P AP "WH B’EFH ‘dTEI ﬁ Compliance Report TR f&Har &1 P |
370: a?ﬂaﬁi

ST
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!HARM L\NE} URBAN INFRASTRUCT RL“TVLLQP’MFNT CQMP;ANV MMI‘ E' g
(A Governmentt of Jharkhand Undertaling)
JUIDCO Bhawan, Kutehery Ehowk, Ranchi-834001

ﬁ?«»mmd ddeal mumunwm&m
4 ‘”’((‘0017’32 :

Additional Minicipal Commissioner
Adityapur Nayar Nigam
|6 Seralkella- Kharsawan
» 3 70”1j> o ; S : e : .
~¢] C k e _ , |
@}} - Praject: (i) Design and build four Sewerage Treatment piant of Installed Capactt!es 04,20,10 & 2 MLD based on SBR
w:-bmlugy and ali appurtenant structures & allied works, (i) Survey Review the designs re designs where necessary and .
uild new undemrounc! sewerage network of about 134 km iength and construction of 5 nos pumping stations and ail .
wmm iant structures & allied works and {iii} Operation & mamtenance of complete warks of STP's UGD & pumping
stations for period o? 5 years in Adityapur Town 0?Jha|khand nrjna under AMRUT programme. : L

Subject: Rega(dmg providing compliance report BEFORE Z{'HE NAT!ONAL GREEN TBEBUNAL EASTERN ZONE BENCH, -
KOLKATA case no. Miscellaneous Application no. 39/2024/EZ i original appiicatlon no. 144/2023/EZ.
i ; :
Reference: . ;
SPCPL/IU HJL() ADITYAPUR/SITE/2024-25/1125 dataq 12.08. 20?‘5

Adityapur Nagar Nigam Letter no. 2769 dated 29.07. 2025
‘/ﬁ\d;ty‘apur sewerage scheme;/ Exec dtron/Kolhan 3285/20.2,2/3794 dated 31.07.2025

:g. U iu&,

th reference to fh above-mentioned mbgect and your Ietter number- 2769 cited at 2 the agency was asked to submit:

ihe uompi.anrr* re;zort through letter no. 3794. Accordingly, the agency has submitted its reply vide letter no. 1125 cited

atl
Hareby repi«; of thejagency and the compliance reportis attach’ed along with this letter,

Thanking you.

Yours Sh{cere}y

SRERE S

Nwan Kr. Modak
" Project Manager
JUIDCO Lid.
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Project Gllien: N-%

Ref No: SPCPL;‘JMDCOAB TYAPUW@W&!ZGZ4».£5!’§‘SZ5 Date: 12-08-2025

To,

The Praject Manager

Jharkhand Urban Infrastructure Deveslopment Company Lid. (JUEDCG)
Adityapur Sewerage Scheme

Jharkhand -

Subject: ‘%ubm;smm of Compliance Report - NGT Case No.. 39’2@24/EZ in Qriginal
Aﬁp*"ca%.m No. 144/2023/EZ :

{\ Project:

R s ¢ 5
y i) Design and construction of four Sewage Treatment Plants (STPs) of capacities 04,
/.Q’ 20,10 & 02 MLD based on SBR tec,hnomgy along with all appumenam structures and
A8 Vi allied works.
iiy Survey, review of designs, vedesrgn where necessary, and construction of a new
undergmund sewerage network of 134 km iength m iuding five pumping stations with
all associated works.
iii) Qperat:on & Maintenance of the oomplete STP works, sewerage network, and
/ pumping stations for 5 years in Advtyapur town, Jharkhand under the AMRUT
\ S Program.
\ / Agreement No.: 230 (JUIDCO), dated 23-1 1—20’%7 and supplementary agreement —
f«\\%%f : 429 dated 17-12-2021 B
\[1 Rafer&m:es

'

i JU%DCO/Adityapur sewerage schemelExecuttonlko!hanidZB%i2022i3794 dated 31-
. . 07-2025
| & ) Adltyapur Nagar Nigam letter No 2769 dated 29" July 2025

Dear Sir,

We acknow&edge receipt of your above—c:ted ietter regarding the requnremem for submission of a
compliance report before the Hon’ ble National Green Tribunal {Eastern Zone Bench, Kolkata) in
connection with Case No. 39/2024/EZ in Original .Apphcatton No. 144/2023/EZ.

In view of thé directions issued and the conc’:ems:'"aiﬁed aboUt the timeline for completion of the
Adityapur Sewerage Scheme, we hereby subm:t the updated balance work program and
projected compiet*on schedule. : ’

The de&aysffencountered in execution have: beeh' primarily due o factors beyond our confrol,

including:

Page 1 of 3
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Shapboorji Eﬁzﬁﬁgﬁjﬁ

Head Office: 8¢

1248, Bindli &

::Maiﬁusm -E-Punfal

Even with these challenges, substantial pmgmssfhas been achieved:

Zone 2 & Zane 3 underground fewerage netwark loop ciosmg works are underway. Balance
works at STP-Z ISPS-3, and ISPS-4 are pmgreﬂssmg in line with the updated schedule. Overall

physical pmgress is at 73% of the total work scope which equates fo 84% completion of the
presently avaﬁabie work fronts.

We are mrgetwg full completion by August 2@26 subject to unhmdered site access, timely
statutory C@BT&’TC”“); and prompt release of all S@ng—pendmg payments {over Rs 12 Cr) from
JUIDCO on or before 10-09-2025. These payments pendmg for severai years, are critical to

maintain i’%e reguired pace of work.

A detailed t’bmpﬁiance report and updated corhpieﬁen schedule Bar Chart is enclosed as
nnexure-l, as sought by the Hon'ble Tribunal, ar@ enclosed. These are submitted conditionally,
linked to the txmely disbursement ¢f the long@utstandmg dues

A : - Target | :
Vi { Work/ Scope / Status as of ' PN | : ,
| SL No. Activity 01.08.2025 < cumpleﬁm Remarksl Dependencies
g g Date :
{ 15.188 km (6.799 km - | Obstruction length -8.389 km
4 UGQ Zone-d completed —45%) il {road access issues)
R 75.482 ki (61.808 km : 11.797 kim under obstruction;
H f V ] oy 7 = 3 .
- bGE Rans2 completed - 82%) g 2? ~ WRD clearance pending
f - . ) 32.146 km (26.673 km - : 3.949 km under obstruction;
P UL Zong-3 completed ~83%) sl public issues
4 UGB Zone-4 1255 Kt (F e e Aug-25 5.566 km under cbstruction
e completed - 56%%)
STP-1 (4 Final commissioning after
=< L 04 _2
N MLD) S Compited - minor balance works
e L] d . g
& i:f;; (20 18% completed Aug-26 .1 Land and approach constraints
7 ;Tgf (10 90% completed . Feb-25 Final commissioning stage
STP-4 (2 i BN "
8 MLQ) 72% completed Jul-25 Mmqr finishing works pending -
: : p AP
9 1Spe.1 2% c.ommmed {land NOC Aug-26 Lanq availability from JUIDCO
.- awaited) required
10 ISPS-2 Land NOC awaited Aug-26 Land handover pending
11 ISPS-3 55% completed Aug~25' Access to site required
3 o teri "
ISPS-4 20% completed Oct-25 SHIENG S e L dellvary
- constraints
______ -5 Land NOC awaited Aug-26 Land handover pending

Page 2 m‘ 3




Shapoorji mﬁ@gg}ﬁm@ Co - KIPL Jgv)

Head Office: 59 4 Mingo O olaba, Mumbal - 400008

3 & 1208, Dingl Bastl, Sher-E-Punjsb Chowl,

v s : - Target - ;
St No. x:;:::ti; swii;%g?;s@ o ‘ - Completion Remarks / Dependencies
. Date
Lifting ‘ i :
14 | Station 40% completed - | . Oct-25 | Approval pending
{Zone-1) ¢ »
g L]

We request ycur immediate action to ensure feieaée of pending payments so that the project cah
progress smboth!y and in alignment with the Tribunal's directions.

We remain committed to fulfilling our mmréctuatfomigaﬁansi and delivering the project to the
highest standards of quality and compliance.

Thank you for your understanding and support in this matter.

For Shapoorji Pallonji & Co. — KIPL (JV)
Joa

Ol at Laiatl
s

%

(Authorised Signatory)
Adityapur Sewerage Scheme

Encl.:
1. Compliance Timeline Table (as above)
2. Completion Schedule Bar Chart — Annexure—{

CC:

%”Xadéﬁqna! Commissioner — Adityapur Nagar Nigam
B ey ,

Page3o0f3
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